
FORM A
PUBLIC ANNOUNCEMENT

Under Regulation 6 ofthe Insolvency and Bankruptcy Board oflndia

NOTICE is hereby given that the Hon'ble National company Law Tribunal, chandigarh Bench,
Court.No.l, Chandigarh , the Adjudicating Authority under IBC; has ordered the commencement of a
corporate inso
13th day of I

insolvency resolution process of the EYEMYEYE Private Limited ( Debtor) on
13'n day of March,2026 in CP(IB)No.67lChdlHryl2025 (Admitted) and

Resolution Process for Persons) Resulations. 201

FOR THE ATTENTION OF THE CREDITORS' OF
EyBMyEyE PRTVATE LTMITED (CIN NO. U29299rJR202tpT C0977 t7)

CP(IB)No.67lChtf t[ry 12025 (Admitted)

I Name of corporate debtor EYEMYEYE PRIVATE LIMITED
2. Date of incorporation of

corporate debtor
l6th day of September, 2021

J. Authority under which
corporate debtor is incorporated
/ registered

ROC-HARYANA under the Companies Act

4. Corporate Identity No. I
Limited Liability Identification
No.of corporate debtor

u 2929 9HR202 I P T C 09 7 7 t7

5. Address of the registered office
and principal office (if any) of
corporate debtor

REGISTERED OFIqE AS PER MCA
A.8, INFOCITY 1, SECTOR 34, GURUGRAM,
Haryana, India - 122001.
E-mail: ganesh.i@eyemyeye.com

6. Insolvency commencement date
in respect ol corporate debtor

13.03.2026
(Copy of Hon'ble NCLT Order pronounced on
I 3.03.2026 receiyed on I 6.03.2026)

7. Estimated date of closure of
insolvency resolution process

09.09.2026

8. Name and registration number
of the insolvency professional
acting as interim resolution
professional

Name: Sanjay Kumar Aggarwal
IBBI Regn.No.IBBVIPA-0024P -N0012612017 -18 I 1 029 5

9. Address and e-mail of the
interim resolution professional,
as registered with the Board

# C-20, Block-C, Wave Estate, Sector 85
SAS Nagar, Mohali - 160 055 (Punjab)
E-mail ID with IBBI : sanjayaggarwal.fcs@gmail.com

10. Address and e-mail to be used
for correspondence with the
interim resolution professional

Address and E-mail ID to be used for correspondence
with IRP : # C-20, Block-C, Wave Estate, Sector 85

SAS Nagar, Mohali - 160 055 (Punjab)
CIRP E-mail ID: cirp.eyemyeye@rediffmail.com

11. Last date for submission of
claims

27.03.2026 - (As per Regulation 6 (2) (c) and 12 (1) of
CIRP Regulation(s) read with Section 15(l)(c) of IBC
i.e 14 days from the date of appointment of IRP by
Hon'ble NCLT

12. Classes of creditors, if any,
under clause (b) of sub-section
(6A) of Section 21, ascertained
by the interim resolution
professional

Not applicable

13. Names of Insolvency
Professionals identified to act as
Authorized Representative of
creditors in a class (Three
names for each class)

1.NA
2. NA
3. NA

14. (a) Relevant Forms and
(b) Details of authorized

representatives
are available at:

(a) Web link: http://ibbi.gov.in/downloadform.html
(b) Not Applicable

undersigned as Interim Resolution Professional vide the said order.
the

RELtrvANT PARTICULARS

at i



The creditors of the EYEMYEYE Private Limited (Corporate Debtor) are hereby called upon

to submit their claims with proof on or before 27 .03.2026 to the interim resolution professional at

the address mentioned against entry No. 10.

The financial creditors' shall submit their claims with proofby electronic means in specified form
only.

All other creditors' may submit the claims with proof in person, by post or by electronic means in
specified form only.

Submission of false or misleading proofs of claim shall attract penalties,

Date : 16.03.2026
Place : SAS NAGAR Mohali

EYEMYEYE Private Limited - Under CIRP
IBBI Regn.No IBBVIPA-002/IP-N00 I 26120 1 7- 1 I I 10295

Valid AFA

Aggarwal






